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PiioM of Agricultural  CommoditiM

•ifaa. Shrt V. P. Smymri Will the 
Alinister of Food and Â culture be 
pleased to sute  :

(a) whether any scheme has been pre
paid for inclusion in the Second FiTC 
Year Plan for ensuring steady and high 
prices to the growers of exportable agri
cultural commodities like pepper. Lemon 
grass Oil, cardamoms, ginger etc. which 
:arc at present subject to serious  price 
:fluctuations; and

(b) if so, the broad details of suck 
.themes ?

Tha MIsiatar of Agricultura (Dr. 
P.S. Dashmukh): (a) and (b). No specific 
achemt has been prepared for inclusion 
in the Second PiTe Year Plan for this pur
pose so far. Howevtf, a scheme for Co* 
operative  Marketing,  Warehousing  and 
O ît has been proposed for inclusion in 
the Second Five Year Plan, which may 
iaad indirectly to the desired goal.

Shrl V. P. Nayart Are Government 
Awai« that owing to price falls in agri- 
ĉtural commodities which now show a 
price which is half of the lowest price in
1951 and 195a,  a very large number of 
interests involved in agriculture art put 
to very great handicaps ?

Dr. P. S. Dcahmuldit W« are aware
of the problem by and  large.

Shrl V. P. Nayari May I know whether 
<jovemment have in their contenmlation 
any scheme by which these price fluctua
tions in agricultural commodities will not 
be conthiued in future years, so that the 
agriculturists can depend upon a definite 
known income ?

Dr. P. S. Deahmukh : As the hoa*
Alember knows, in certain circumstances 
we have taken steps for price support, but 
the question was whether we have any 
•scheme in the Second Five Year Plan to 
which I replied in the negative.

The Miniater of Food and Agri
culture (Shri A. P. Jain;: May I add that 
the Government has apî mted a committee 
under the chairmanship of the Deputy 
Minister which will examine the question 
of price fluctuations and which will also 
suggest steps  for steaJying the prices 
both in point of time and in point of 
space.

Shri Y. P. Nayvt May I know whether 
Government of In Jia are aware that this pri
ce fluctuation is the result of manipiilationB 
by the exporters most of whom are in the 
grip of foreign monopolies ?

Shrl A* P. Jalat That will be one ô the 
questions before the committee.

Shri Puanooee and Shri TJB. VI- 
ttal Rao roaet

Mr. Speakers Let Mr. Vittal Rao put one 
question.

Shri Punnoaaet The quesdonis ia 
my name also ?

Mr. Speakers There should be na 
argument.

Shri T. B. Vittal Raot May I know 
whether the price fluctuati jn enquiry com
mittee  will  go into these commodities 
mentioned ? It is only for foodgrains as 
fltf as  I know*

Shri A. P. Jalnt And the supplementary 
question was also about  foodgrains.

Foodgraine  Depot  (Farasepora)

Sardar Iqbal SInght Will 
tljie Minister of Food and Agriculture 
be pleased to state:

(a) whether it is a fact that foodgraiaa 
stored  in the Government depot  at 
Ferozepore  have decayed ;

(b) whether it is a fact that  foodgrain* 
In the godowns depot are infested and 
mixed with stones;

(c)  whether Government have re • 
ceived any complaint with regard to food
grains  stored  there; and

(d) if so, the steps Government pro
pose  to take in the matter ?

The Deputy Miniater of Food and 
Agrîture (Shri M. Vi Kriahnappa)t

(b) As soon as the stocks showed signs 
of imitation they were fimiigated and the 
infestation  has  been controlled.  The 
grain is not mixed with stones,

(c) No complaint exĉt about infesta
tion has so far been received.

(d ) AdccuEte facilities ff r disinfcstaticn 
and fumigation exist at the depot.

Sardar Iqbal Singhs May I know
whether it is a fact that the Central Go
vernment have given subsidy to the Punjab 
Government for purchasing wheat ? May 
I also know whether the local dealers that 
purchased the wheat with this subsidy pur« 
chased the best quantity but mixed it with 
the worst quality so that they could make 
more profits ?

Shri M. V. Kriahnappas That question 
refers to the wheat purchased by the Punjab 
Government.  But here the question relatet 
to the wheat that we have stored at the Cen
tral depot. As far as the wheat in the Central 
depot IS ooncemed, there are no grains which
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have deteriorated.  In fact, we nerer allow 
the grains to deteriorate. We fiunigate them 
and keep them always in good order.

Ssrdar Iqbal SlUgh: May I know 
whether it is a faa tliat the wheat that 
was stored in the Fcrozepur depot or 
somewhere or taken from the Ferozepore 
mjndi$s to some other mandies at the coat 
of the Central Gover*imeat, has been m xed 
with lower grade wheat uy the local dealers 
who purchased for the Central Government 
on behalf of the Punjab Government ?

Shii M. V. Krlslmappat In the Feroze- 
pore Kasu Begu depot we have got about
19,000 tons of wheat. All this is imported 
wheat \̂hich is f recent origin. In tact, it 
was  urchased only some three or  four 
months ago, and st red tiicre.

If the hon. Member’s question refers 
to the wheat purchased by the  Punjab 
Gôe n jent, 1 shail  enquire  wlicther 
tĥy had purchased such bad "rain.

Sardar Iqbal Singh: May I  know 
whether Government will make some en
quiries in the matter ?

The'Minister of Food and Agricul
ture CShri  A. P. Jain): In order to
enlighten  th  hon.  ’âjub r  I 
may inform him that there has been no 
such complaint. The  heat which we are 
purchasing in Punjab and elsewhere is 
FAQ of'which full specifications have been 
laid down. Wc give the tate Government a 
certain amount per. laund for keeping that 
wheal as also for incidental charges of the 
pu:ch i .e.  So,  the e  is no  possibi ity 
of any  bad  wh.at  being  purchased, 
because when we  take,  it will  be 
FAQ  quality.

Sardar Iqbal Singh: May I know
whether in the specifications some percenta
ge >f mixture is allowed. May I also know 
whether Government are aware  of the 
fact that the wheat that was purchased in the 
Ferozepur district is one of the best qualities 
of wheat, and that is why it was mixed with 
lower grade wheat, taking advantage of the 
percentage of mixture allowed ?

Shri A.P. Jain: A certain amount of 
tolerancc is allowed, and any wheat which 
comes within that toleracne is FAQ wheat.

Skymaater Alranift

*1624.  Shri Kamaths Will the Min
ister of Communicationa be pleased to 
atate;

(a)  whether an agreement to aoquire 
Skymasters has been concluded and aigned 
between the Indian Airlines Corporatioa 
and  the Air Carrier Service Coinponitioxi, 
Washington;

(b) if so when, for how many Skymas* 
art ftod at what coat;

(c)  when the delivery is expected ;

(d) whether there i» • penalty daute la 
the  Agreement;  and

(e) if not, the ̂reasons therefor ?

The Deputy MiniatM* of Gommunl-I 
cations (Shri Ra) Bahadur) t (a) Yea,

(b) The agreement was signed on the 
25th July, 35 for the purchase of 3 Skymasa 
ter airciyfts, spare parts and equipment  at 
a cost of U.S. $2,015,000-00 or Rs, 97 lakh- 
approximately.

(̂c) One aircraft was taken over by the 
Indian Airlines Corporation on the 17th 
August and the other two on the lat Sept
ember, 1955-

(d)  and (e). No penalty clause was oonsi** 
dered necessary in the agreement as:

(i) it was a short term purchase contract

(ii) the delivery of the aircraft was to be 
effected within a few weeks of sigi»̂ 
ing of tlie agreement; and

(iii) payment was to be made by means 
of a lett :i of credit on production of 
documents showing  acceptance  of 
the aircraft by the  Indian Airl̂ n 
Corporation.

Shri Kam̂ith : Is it a fact that some 
time in 1953 an iiivesiigotion was conducter 
by the Indian Airlines Cojporation into as- 
allegation made against the Air Carrie, 
Service Corporation of inflated inyoiced 
photostat copies of which were published 
in a'Bombay weekly; and if so what waa 
the result of that enquiry, and why  waa 
an order placed with such a company?

Mr, Speaker : I do not understand 
how this question can arise, because it 
refers to the past history of the company.

Shri Kanurth : The point is that it is a 
near blacklisted company.

Mr, Spealcer : That may be in the 
hon. Member*  view.  T̂e (̂estbn here 
is about the pre nt agreement m pursuance 
of which Sky asters have been acquired. 
Howisthehor Member’s question related 
to this?

Shri ICam  h i The company had eva
ded our India.- law m respect of a previous 
transaction.

Mr. Speaker s I do not allow that 
question.  .

Shri Kamiath t May I put my next 
supplementary?  Is it a fact that some 
other manufiacturers made cheaper offer 
for identical aircraft, and if so, who were




